«4f) 1IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERABAD

ORIGINAL APPLICATION NO.70/92

DATE OF ORDER $ 11,3,1899

Between t=

Ve.Chandramouli

eses APplicant
And

Union of India rep. by

1, Chief Post Master General,
A.P.Circle, Hyderabad,

2. Post Master General, Kurnocol Region,
Kurnool,

3. The Superintendent of Post Offices,
Cuddapah Pivision, Cuddapah.

e+ Respondents

Counsel for the Applicant H shri K.S.R.Anjaneyulu

Counsel for the Respondents @ shri v.Vinod Kumar, CGSC

CORAM:
THE HON'BLE JUSTICE SHRI D.H.NASIR s VICE-CHAIRMAN
THE HON'BLE SHRI H.RAJENDRA PRASAD s MEMBER (A)

(order per Hon'ble Justice Shri D.H,Nasir, VC

see 2g
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ORDER
~... Srl D.subrahmanyam for Sri K.S.R.Anjaneyulu,
learned coqnsel for the applicant .méntions that in view of .
the fact that the applicant's case 1s likely to be decided>ﬁ“i%

. D . O
i Tty
by the Department, he is not interested to prosecute¢ the

O.A, any further. Hence this 0,A, is dispecsed of as having

beennwithdrawn, :uNo order as to costs.

~ 7__/_/.. e

(H . RAJENDR2 NSAD) (D.H.NASIR)
Member Vice=Chairman
. J}‘Ml{qi
bDateds 1llth March, 1999, P
———— —— e ,,-‘,ir?'ﬁ.

Dictated in Open Court.
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THE CENMTRAL ADMINISTRATIVE TRIBUHAL
- HYDERA3AD BENCH : AYDIRAGAD. -
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THE HON'BLE MR.JUSTICE D.H.NASIR: #
VICE — CHAIRMARN

THE HON'OLE MR.H.RAJENDRA PRASADY
MEMBER (&)

THE HOW'BLE MR.BCRANGARAJAN
#M3ER (A) '

THE HON'3KZ MR.B.S.JAI PARAMZISUAR
MEMBER (J)
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